Papaers Laid on the Table of the House by Ministers/Members

THE MINISTER OF STATE IN THE MINISTRY OF PORTS, SHIPPING AND
WATERWAYS AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI
SHRIPAD YESSO NAIK): Sir, I beg to lay on the Table:

(1) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the Kamarajar Port Limited,
Chennai, for the year 2022-2023.

(i) Annual Report of the Kamarajar Port Limited, Chennai, for the year 2022-2023,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 10184/17/23]

(2) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Syama Prasad Mookerjee Port Authority, Kolkata, for the year 2022-2023.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Syama Prasad
Mookerjee Port Authority, Kolkata, for the year 2022-2023, together with Audit
Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Syama Prasad Mookerjee Port Authority, Kolkata, for the year 2022-
2023.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of
the Syama Prasad Mookerjee Port Authority, Kolkata, for the year 2022-2023.

[Placed in Library, See No. LT 10185/17/23]

(3) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Cochin Port Authority, Kochi, for the year 2022-2023.



(ii) A copy of the Annual Accounts (Hindi and English versions) of the Cochin Port
Authority, Kochi, for the year 2022-2023, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Cochin Port Authority, Kochi, for the year 2022-2023.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of
the Cochin Port Authority, Kochi, for the year 2022-2023.

[Placed in Library, See No. LT 10186/17/23]

(4) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Mormugao Port Authority, Mormugao, for the year 2022-2023.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Mormugao
Port Authority, Mormugao, for the year 2022-2023, together with Audit Report
thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Mormugao Port Authority, Mormugao, for the year 2022-2023.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of
the Mormugao Port Authority, Mormugao, for the year 2022-2023.

[Placed in Library, See No. LT 10187/17/23]

(5) (i) A copy of the Annual Administration Report (Hindi and English versions) of the
Mumbai Port Authority, Mumbai, for the year 2022-2023.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Mumbai Port
Authority, Mumbai, for the year 2022-2023, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Mumbai Port Authority, Mumbai, for the year 2022-2023.

(iv) A copy of the Review (Hindi and English versions) on the Audited Accounts of
the Mumbai Port Authority, Mumbai, for the year 2022-2023.

[Placed in Library, See No. LT 10188/17/23]



(6) (i) A copy of the Administration Report (Hindi and English versions) of the
Mumbai Port Authority Pension Fund Trust, Mumbai, for the year 2022-2023,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Mumbai Port Authority Pension Fund Trust, Mumbai, for the year
2022-2023.

[Placed in Library, See No. LT 10189/17/23]
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY OF EDUCATION (DR. R.K. RANJAN SINGH):
Sir, I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the Campus
Development Project, South Asian University, New Delhi, for the year ended 31*
December, 2022, together with Audit Report thereon.



(2) A copy of the Review (Hindi and English versions) by the Government on the
Audited Accounts of the Campus Development Project, South Asian University, New
Delhi, for the year ended 31* December, 2022. ? (Interruptions)

[Placed in Library, See No. LT 10205/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(DR. BHARATI PRAVIN PAWAR): Sir, I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under
Section 38 of the Drugs and Cosmetics Act, 1940:-

(i) The Drugs (Eighth Amendment) Rules, 2022 published in Notification No.
G.S.R.823(E) in Gazette of India dated 17" November, 2022.

(i) The New Drugs and Clinical Trials (Amendment) Rules, 2023 published in
Notification No. G.S.R.175(E) in Gazette of India dated 13" March, 2023.

(iii) The Medical Devices (Amendment) Rules, 2023 published in Notification No.
G.S.R.409(E) in Gazette of India dated 2" June, 2023.

(iv) The Drugs (Amendment) Rules, 2023 published in Notification No. G.S.R.410(E)
in Gazette of India dated 2™ June, 2023.

[Placed in Library, See No. LT 10206/17/23]

(2) A copy of the National Commission for Allied and Healthcare Professions 6™
(Removal of Difficulties) Order, 2023 (Hindi and English versions) published in
Notification No. S.0.4773(E) in Gazette of India dated 3™ November, 2023, under
sub-section (2) of Section 69 of the National Commission for Allied and Healthcare
Professions Act, 2021. ? (Interruptions)

[Placed in Library, See No. LT 10207/17/23]
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At this stage, Shri Kalyan Banerjee and some other hon. Members came and stood on
the floor near the Table.



? (Interruptions)
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